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NayaRaipur, the 17th November2014 

~ .- NOTIFICATION 

No. 2562/1764/2014/19/T-4.-In exercise of the powers conferred bySection2readwithSection4ofthe 
Indian Tolls Act, 1851 (No. VIII of 18? 1 ), the State Gove~ent, hereby, levies toll tax on Mahanadi River Bridge located 

· on 1/2 km of Surajgarh-Nadigaon Road in Raigarh District at the rates specified in schedule annexed with this Depart­
ment Notification No. 2527 /F-20-29/19/f-4, dated 29th March, 2011 and exempts all the vehicles listed in Appendix 9 .26 
of Chhattisgarh Work Department Manual from payment of the said toll. 

-By or<l;er and in the name of the Governor of Chhattisgarh, 
J. M. LULU, Deputy Secr~tary. 
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